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Broad details of these Letterg of Intent,
Industrial Licences and Registrations are
being regularly published in the Monthly
Newslettey brought out by the Indiag In-
vestment Centre, copies of whicH e av-
ailable in the Parliament Library.

(c) and (g )The emphasiiin the Seven-
th Five Year Plap is°laid on maximising
the utilisation of the existing-faciflties th-
rough improved productivity, upgradation
of technology, modernisation etc. Accord-
ingly, suitable provisiong have been made
in the Seventh Five Year Plan for the im-
portant/continuing projects/schemes in the
State of Andhrg Pradesh including Vizag
Stee] Plant, Sponge Iron India Ltd., Hin-
dustan Zinc Ltd. (Vizag Smelter Ex-

- pansion, Mercury, Silver recovery, mod-
erpisation etc.), Ramagundam Fertilizer
Project (Revamping and Rehabilisation).
Cement Corporation of India’s Plangy at
Tendur and Yeraguntala, Hindustan Or-
ganic Chemicals (PTFE), Se8had Phuse
Expansion of IDPL Hyderdvad, iyre Cor-
poration’s Unit at Kakinada, Hindustan
Cables Ltd.,, BHEL Hyderabad (Mill Ac-
cessorieg  Project, modernisation, renewal
and replacement, manufacture of gas tur-
bines), HMT Hyderabad (Lampg Division
diversification, renewals, replacement ctc.),
BHPV_ Hindustan Shipyard, Visakhapatnam
Manuguru Heavy Water Project, Nuclear
Fuel Compiex, Electronics Corporation of
India Ltd., Smgrani Colieries  Sccurity
Press, Hyderabad und Tndian Government
Mint, Hyderabad, A Propyline Recovery
Unit i5 also proposed to be take, up by
HPCL in Andhra Pradesh during Seventh
Five Year Plan. It is zlso proposed to
set up a Regiona] [Extension Centre

_-CIPET, in Andbra Pradesh.

Setting up of High Court Bench at Rajkot

2760. SHRT RAMSINGHBHAI PATA-
LIYABHAI RATHVAKOLTL:
SHRI CHIMANBHAI MEHTA:

Will th: Minister of LAW AND JUS-
TICE be pleased tg state:

’(a) whethe; there is any gemand for
setting up High Court Bencheg 4t Rajkot
and othes part; of Gujarat since long;
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(b) if g0, the details thereof;

(c) what action has been taken (0 open
the High Court Bench so ag 1o fulfil the
demands of the people of Gujarat;

(d) whether the Gujarat Government
has written to Central Government at any
time iy thig regard; and

(e) if so, the detailg thereof and the
action takenm by the Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI H. R. BHARDWAJ): (a) and (b)
An Hon’ble Member had proposed in
May, 1981, the establishmeny of a High
Court Bench for Saurashtr, region, De-
mandg have been made to the Govern-
ment of Gujarat by MLAg and Bar Asso-
ciationg etc. for establishment of Benches
at Rajkot, Suray and Baroda.

(c) to (¢) The Government of Gujarat
have sent copies of Resolutiong regard-
ing the Commission comsisting of Shri
D. G. Palekar, a retireg Judge of the
Supreme Court of India, appointed to
study the demands receiveq from various
places in the Stite Tor a Bench of the
High Court of Gujarat and to advise the
State Government.

The Central Goveinment hag not receiv-
ed any proposal from the State Govern-
ment in this regard so far.

[ -
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Cement Plant in  Orissa

2761. SHRI JAGADISH JANI: Wwill
the Minister of INDUSTRY be pleased to
state:

(a) the number of cement plants which
fhave been set up so far in Orissa both

in private and public sector:

(b) the annual production capacity of
each of those cement plants; and '

(¢} the lacation of these cement plants?

' R [ 3
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{
' THE MINISTER OF STATE IN THE | LAM). (a) to (c) Three ceme'nt plants

DEPARTMENT OF INDUSTRIAL DE- | are in production 1A *Orissa. Details are:

VELOPMENT (SHRI M. ARUNACHA- ! .

i — ’ Location Annual .
. -E - Capacity
o lakh
' t tonnes

Hira Cements (State Public Sector) . . ., s . Bargarh. : .. 565
Sambhalpur :
’ e District
Orissa Cements Limited (Private Sector) . . . . Rajgangpur, 5° 00
i Sundargarh
. . District -
Kalinga Cements Ltd. (Mini) (Private Sector) . . . Birmitrapur, 0-297
Sundergarh
District.
Setting up of a tyre tube wmit in Orissa Raising capacity utilisation of ccment In-

. dustry by National Productivity Council
2762. SHRI JAGADISH JANI: Wil
the Minister of INDUSTRY be pleased

|
to state: }
|

2763. SHRI RAMCHANDRp BHARA--

DWAJ: Will the Minister of INDUSTRY

whether Government "have a pro-
(2) : P be pleaseq to state:

posal to set up a tyre and tube unit in
Orissa;

-

(a) whether the National Productivity
Counci] has developed new normg so as
to raise the capacity utilisation in the Ce-
ment Industry by 8 to 10 per cenf; and

{b) if so, what site has been selected
therefor;

(¢) whether it is going to be set up by
private gector or by public sector; and .
) (b) if so what wag the capacity utilisa-

(d) what are the details of the program- tion in this industry in 1983-84 and
me of Government in this regard? 1984-85 and whyy are the new norms de-
veloped by the NPC?

- THE MINISTE'R OF STATE IN THE
" DEPARTMENT OF INDUSTRIAL DE- THE MINISTER OF STATE IN THE

- VELOPMENT (SHRI M. ARUNACHA- DEPARTMENT OF INDUSTRIAL DE-
+LAM): (a) to (d) Government of India VELOPMENT (SHRI M. ARUNACHA-
bhave no proposal to set up a unit to LAM): (a) ang (b) The National Pro-
manufacture tyres and tubes in the State ductivity Counci] (NPC) has evolved pro-
of Orissa. However, M/s, Kesoram Indus- ductivity normg for measuring and moni-
trie; & Cotton Mills Ltd,, Calcutta, have toring productivity of various inputs con-
been granted permission to set up a new sumed by the cement industry in the
automotive tyre and tube unit iy Distrsct areas of capacity utilisation, energy con-

Balasore, Orissa. sumption, grinding mediy consumption,



